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Title : *h Submission regarding the visit of President of USA to India.
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... (Interruptions)

SHRI TARIT BARAN TOPDAR (BARRACKPORE): Sir, the Parliament is in Session. A very
important discussion has just been completed between the hon. Prime Minister and the

American President, Mr. George W Bush... (Interruptions)

Before clarifying as to what discussion took place, before making a statement in this regard on

behalf of the Government, no other items should be taken up... (Interruptions)

SHRI RUPCHAND PAL Sir, the Members of this very House adopted a unanimous resolution
demanding an unconditional withdrawal of the US and other allied Forces from Iraq...
(Interruptions) More than two lakh Iraqis have been killed and important deals are being
signed behind the scenes against the interest of the country... (Interruptions) There are protests
against this throughout the country. There has been a rally held in Delhi, which is
unprecedented in history, against this visit of Mr. George W Bush... (Interruptions)

it Tofta ¥om R ‘T A A Ry F 3 @il e ® €1 30 ReR F uie faagy we
iRyl ... ()

JUAfd 7RG ;oo Sil, 3T 37T I T80T Hifory|

Nothing, except what is being said by Shri Ramji Lal Suman, will go on record.

(Interruptions)*
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MR. CHAIRMAN: Please take your seats.
Nothing, except what is being said by Shri Priya Ranjan Dasmunsi, will go on record.

(Interruptions) *
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SHRI BASU DEB ACHARIA : Sir, let me have my say... (Interruptions)
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MR. CHAIRMAN: Please take your seats.
Nothing, except what is being said by Shri Dasmunsi, will go on record.

(Interruptions)*

MR. CHAIRMAN: I have now called the hon. Minister of Parliamentary Affairs[snb2].
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DR. M. JAGANNATH Sir, the way the Indian Government behaved today in according
reception to the American President has degraded the pride of India. It has violated the
protocol.... (Interruptions)The way the agreement has been reached and the way the
Americans behave is a direct infringement on the sovereignty of our country. ...
(Interruptions) On behalf of the Telugu Desam Party, I condemn the attitude of the
Government[bru3].
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Sir, on behalf of the Government, I very respectfully appreciate the concerns expressed
by respected and distinguished leaders of various political parties. Ours is the largest
democracy in the world. We reflect our minds and opinions through Parliament and through
rallies, which is guaranteed by our sacred Constitution. We never disrespect any expression of
the people and the political system of our country in any matter. We embrace, cherish and
understand the values as has been expressed. ... (Interruptions) 1f you do not allow me, how

can | say anything?



In the morning, when the House assembled some Members from the UPA as well as
from the NDA, including the JD (U), had reacted and protested over this particular issue and
the House was adjourned up to 2 p.m. Now, it is time to take up business. On their return
from the rally, hon. Members put forth mainly two points. If I have understood them correctly,
the first point was that the hon. Prime Minister should have taken the House into confidence

before signing or not signing any agreement. That is the basic spirit[r4].

The second one was: “Why you invited someone against whom we passed a Resolution
in the House during the Iraq crisis.” Our UPA Government functions with full transparency.
When we invited the President of the United States of America to visit India, it was not a secret

matter. It was very open. What for we invited? That has also been stated.... (Interruptions)

I have been in this House since 1971, if I remember correctly — you can see the record

from the Parliamentary Book. On gth August, 1971, at a very critical moment of this sub-
continent, the then Soviet Foreign Minister was in the Capital. Then, our Foreign Minister
Sardar Swaran Singh signed, around 1100 hours of the Clock, in the morning a Treaty called
the Indo-Soviet Treaty. The House was in full Session. It was reported the very next day to the

House and the debate took place in the next week.

Our Prime Minister is accountable. Our Government believes in full accountability to
Parliament. He is engaged now with the dignitary. He said in the Press Intervention one thing.
If you have heard him, you would recollect it. He said: “Regarding the details, I cannot
explain. Parliament is in Session. | am to talk to Parliament.” Therefore, naturally, our Prime
Minister shall again come to Parliament and tell what had happened. This House has every
right to scan it, to introspect it, to support it, if necessary, to reject it and to censure it. We have

not asked any party that nobody should talk on this issue. Our views are very clear.

Therefore, once again I reiterate that the UPA Government’s principle, understanding,
pragmatic understanding have not been compromised. In this country, whatever may be the
situation, our diplomatic arrangement with any nation on any cooperation, our sovereignty, our
national interest, our historical convictions laid down by Mahatma Gandhi and Pandit

Jawaharlal Nehur onwards in our foreign policy have not been compromised an inch any day.

The situation has changed now in the whole world. In the changed situation, India must
find the situation, as much as it can, to protect its national interest first and to face the reality.
Yes, our Government did invite a guest to this country. The country’s character is this that apart
form political views, ideological views, when we invite a guest to discuss business of our

country, we discuss. If the outcome of the discussion had harmed the interest of the country,



not only the Parliament but also the people of India have every right to react in the manner
they like.

Therefore, my humble appeal is this. I would respectfully convey the concerns
expressed by the hon. Members of this House to the hon. Prime Minister today itself so that he
will find his time to come to the House and to explain again the whole issue. You have every
right to demand a debate, a discussion or put any question you like at that appropriate stage.
My humble submission to you is this.

Sir, one allegation has been made. I do not like to take the name of the hon. Member.
The allegation is that we have some understanding with the BJP on this issue. I would like to
say that the Indian National Congress is second to none to fight against imperialism and
colonialism right from the days of Mahatma Gandhi. On this front, please do not question our
bona fide. ... (Interruptions)

SHRI RAJIV RANJAN SINGH ‘LALAN’ : What happened today?... (Interruptions)

SHRI PRIYA RANJAN DASMUNSI: Shri Lalan Singh, I do not like to be educated myself
by you what the Congress stands for. You may find it from your ally and the NDA....
(Interruptions) 1t is not for me. I know what you did when you were in the coalition....

(Interruptions)
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... (Interruptions)

MR. CHAIRMAN : Shri Lalan, please take your seat. He will not hear you. This is not fair.

Please take your seat.
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MR. CHAIRMAN: Mr. Minister, please address the Chair.
SHRI PRIYARANJAN DASMUNSI: I appeal to all the Members...... (Interruptions)

MR. CHAIRMAN: Shri Salim, Please take your seat.



... (Interruptions)
MR. CHAIRMAN: Prof. Rasa Singh Rawat, please take your seat.
... (Interruptions)

MR. CHAIRMAN: Nothing will go on record except the version of the Parliamentary Affairs

Minister.

(Interruptions)*

*Not Recorded

SHRI PRIYARANJAN DASMUNSI: Sir, through you, I appeal to the hon. Members to listen
to me. Very respectfully, I promised you that I would convey their sentiments to the hon. Prime
Minister today itself. Now, I would appeal to them to allow us to transact the business today....

(Interruptions)
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... (Interruptions)

MR. CHAIRMAN: We will now take up the Railway Budget. Shri Nikhil Kumar Choudhary.
... (Interruptions)

MR. CHAIRMAN: Please take your seat[R6].



